
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

 PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1132 of 2024 

  
          In the matter of: 
 

          Deepak Kumar                                           …Applicant  

Versus 

State of Haryana & Ors.                              …Respondents 

Index 
 

Sr. No.              Particulars Page 

No. 

1.  Reply on behalf of CPCB i.e Respondent No. 28 in OA No. 

1132/2024 in compliance to the Hon’ble NGT PB order 

dated 15.04.2025 

 

 
 

 

 
Filed by Adv. Atif Suhrawardy 

Counsel for Central Pollution Control Board                                                                                                                                    
 

Date: - 14.07.2025 
Place: Delhi 
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